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The Lok Sabhu met at Hglf Past Ten
of the Clock

IMR, SrrakEer: in the Cluir]

ORAL ANSWERS TO QUESTIONS
Steps te Prevent State Governments
Pressurising Newspapers
t
*1114, SHR1 P, M. SAYEED:

gHRI 8. S. LAL:

will the Minister of INFORMATION
AND BROADCASTING be pleased to
~late;

(a) whether the All India Small and
Mediwm Newspapers Aassociation has
urged the Union Governmeni to take
urgent and effective measures o pre-
vent State Governmenis from using
advertigements as g weapon ip pres-
gurise newspapers,

(b) ig so, whether they have for-
warded a resolution which they passed
during their two day meeting held in
New Delhi to the Prime Minister,
Minister of Home Affairs and the
Minister of Information and Broad-

casting;
(¢) if so. whether the Ministry have

examined the main problemg mention-
ed in the resolution; and

(d) if go. what are the States who
are pressurising them and what steps
have besn taken to help them?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI JAGBIR
SINGH): (a) and (b). In one of their
resddutions, the All India Small and
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Medium Newspapers’ Association hove
referred to reports of some State Gov-
ernments using advertisements as a
weapon {0 pressurise newspapers and
have asked for measures to prevent
this.

(¢) and (d). The advertising policy
of the Central Government Specifically
excludeg discrimination in  release of
advertisements to Newspapers/periodi-
cals on political grounds and thus is
expressly against pressurisation of any
kind, As regards the representations
of the Association alleging pressure by
some Slate Governments the Press
Council has been set up to consider gll
such matters concerning the freedom
nl the press.

SHRI P, M. SAYEED: Mr. Speaker,
Sir, 1n the answer given Ly the hon.
Minister, they have conveniently avoid-
ed one or i{wo points. In part (d} of
my question, I have specifically asked,
what are the Slates who are pressuris-
ing the small and medium newspapers
for their political ends. They have
not mentioned in  the answer which
are those States. The Small and
Medium Newspapers' Association have
passed two resolutions. The first one
is with regard 1o giving fresh direr-
tive to the State Governments, Union
Territory Governments, who are pres-
surising them for their political ex-
pediency and groupism., The second
one i8 to amend the rules for accredi-
tion. May I know from the hon. Min-
ister in view of these difficulties faced
by the small and medium newspapers—
what the Government has been doing
in this regard, Whether they have
come to know which are the State
Governments who are influencing these
tactics, If they have not come 1o
know aboui it, whether they have
taken pains to know from the smal
and Medium Newspapers' Assoeciation
which are the State Governments who
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are influencing them, for their political
ends.
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We can simply write o them. We do
not issue directives. There is no
mention of any State Government in
the resolution.

SHRI P. M. SAYEED: My first ques-
tion has not been answered.

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): I had occasion to address
the small and medium Newspapers
Conference itself where this Resolution
was adopted. I had puinted out thaut
in the preseni federal set up we are
responsible only for the advertisement
that we jssue. It is our Government's
clear policy that advertisements will
net be used as an instrument of pres-
sure, So far as the State Govern-
ments are concerned, if any paper has
any <¢omplaint, a statutory arrange-
ment has now heen made in the shape
of the Press Council. But even other-
wise if you write to me pointing out
any specific instance, I will certainly
communicate with the State Govern-
ment in that regard, But beyond this
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the Ceniral Government does not have
authority to issue directions to the
State Governments in the matter
advertisements.

SHRI P. M. SAYEED: In the second
Resolution which they have adopted—
that is with regard to the amendment
of the accreditation to the journalisis
to bring out the amendment so that
genuine journalists are included, in
this direction what is the Government
thinking?

SHRI L. K. ADVANI: The question
periging 1o the Resolution relating to
the advertisements. This question does
not arise from the main question, But
I may inform the hon Member that
so far as accreditation given by the
Central Government is concerned, that
is cione entirely in accordance with
the recommendations made by purely
professional hody of journahlists. The
Accreditation Committee has been con-
stituted and they recommend to mve
whom to give accreditation gnd whom
not to give accreditation. The Ceniril
Government gueg  according  to that.
So far as accreditation by the Stale
Government goes, it is within their
power.

SHR! P. M. SAYEED, Accreditation
is done in a party manner. These peo-
ple have demanded amenidment. What
is the Guyernment's mind in that direc-
tion--svhether they are prepared 10
amend it?

MR. SPEAKER; They said that they
are going by the advice of the Stule
Governments,

SHRI BEDABRATA BARUA:; I am
surprised that the Government has
taken a very formal stand on this
matter. Is it not a fact that the Janata
Ciovernment iz committed to Press
freedom. It is not only that the Min-
istry of 1 & B is involved out Janata
Government are also commitited to il
If Siate Governments try 1o black
mail a particular newspaper or try to
curb its freedom, I think the Central
Government can conslder as to what
to do in this regard. 1 would like {0
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have an assurance from him that no
State Government will pressurise the
Central Government organisations to
stop advertisement to newspaper in the
Stateg without his knowledge. Has he
left any such instructions?

SHRI L. K, ADVANI: I fully ap-
preciate what the hon. member has
Baid, ‘'The Government is conscious of
the fact that freedom of press has to
be preserved all over the countiry.
The Government is keen agbout it. I
have not exprcssed helplessness but
we have to function within the bounds
of the Constitution. I may inform the
hon member, at the Conference of
Information Ministers held in Novem-
ber 1977, 1 bad presented to them the
Advertisument Policy adopled by the
Ceniral Guvernment and I had re-
quested them 1o adopt smular policy
m the States also and to see that
advertisemeptls are not used as an in-
strument of political pressure. Now,
how far it goes, it depends upon the
State Governments. We have, on our
part, sct up the Press Council to ensure
ihat there is no encroachment into the
i1eedom of the press. Furthermore, I
have slready said, that if any instances
are ponted out fo me, we will take
such steps ag are necessary to take.
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Food Supplies to Jawans

*1115. SHRI KANWAR LAL GUP-
TA: Will the DEPUTY PRIME MINIS-
TER AND MINISTER OF DEFENCE be
pleased to lay a statement showing:

(a) if it a fact that adequaie nutri~
tious food is het given o Jawans
posted either in plaing op mountains;

(b) what are the details of food pro=-
vided to jawans posted in plains and
on mountaing and what is the ave-
rage cost of food per day in each
case;

(¢) what specific stepy Govern~
ment propose to taske to improve
their food, clothing and residential
accommodation and to provide other
amenities to them; and

(d) number of complaintg received
in this connection in the past two
years?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE AND IN
THE DEPARTMENTS OF ATOMIC
ENERGY, ELECTRONICS, SCIENCE
AND TECHNOGY AND SPACE
(PROF. SIIER SINGH): (a) to (d). A
statement is laid on the Tahle ot the
House.

Statement

{a) No, Sir. Jawans posted both In
plain and in mountanous areas are
provided with rations bhaving nutri-
tional and calorific value as evolved
by the Defence Institute of Physio=
logy and Allied Sciences.





